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ED-
22-3-

and the

sand Mirch, 1979, between 5.15 p.m.
and 1.50p.m. to under Rule
279 and aga(i) (i) should net con-
tain any reference 1o the death of Shri
FY7 Y ;l\hd: Narain made in the
ouse on the receipt of wrong informa-

§

House further resolves and dircets
Elrsemtnfylo record that “at this
stage the Houwse was wrengly informed
thet Shri Jaya Prakamh Narain has
p..edmw"mddg: Hmlm‘elnt-
vary re ference  adjourned.”

ction of such expresmons therefrom as
2:3 ‘defamat or:ndece;uorunpul:l:-
Lw. appreciste the

Folings wnderlying the. Motion, Bus there

of

i be, and genuine re-
wuumm is a sign of strength
and not weakness.

Hence, the consemt sought for is not
accorded.

—————

MR. SPEAKER :Papers 10 be Laid.

OTIRMQY Dia-

FnReEe
ot yoli shaut ik

MR, SPEAKER : I do ot reply to
questions here.

CHAITRA 6, 1001 (SAKA)

'3z hrs.
PAPERS LAID ON THE TABLE

DETAILED DEMANDS pPOR ORANTS Op

THE MINISTRY OF AGRICULT.RE AND
IRRIGATION POR 1979-8o.

THE OF AGRIGUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) :
I beg to lay on the Table a copv of
Detpiled Demands for Granis (Hundi
and English versions) of the Minisiry of

ulture and lmgﬂm for 1979-80

ﬂ-ﬁfa in Library. See No LT-g159/79).

AvLvmnivn ControL  (AMenDMENT)
ORDER, 1979

THE MINISTER OF STEEL, AND
MINES (SHRI BIJU PATNAIK):
I beg to lay on the Table a copy of the
Aluminium (Control) Amendroent Order,
1979 (Hindi and English versiony) pub-
lished in Noufication No.S5.0. 74(E) in,
Gazette of India dated the 6th February,
1979 under sub-section (6} of secion § of
the Ewential Commodities Act, 195
(Placrd in Library. See No. LT-g160/79].

DeratLEp DEManD rom GuanTs o TS
My or Houmz Arrams or 1979-80.

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL):
I beg 10 lay on the Table & copy of the
Detniled Demands for Grants (Hindi and

sh versions) of the Ministry of Home

irs for 1979-B0. [Pleced in Librery. See
No. LT-4161/79].

LIGHT DIESEL OIL (FIXATION OF CFILING
PRICES) SECOND AMENDMENT ORDER,
1979.

(KBRALA) AND NATIONAL
FURTILIZERS LTD., NEW DELHT ¥OR 1977-78.
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